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| TEM NO. 301 (P.H.) COURT NO. 7 SECTION PI' L

SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS
WRI T PETITION (CIVIL) NO(s). 79 OF 2005

OCCUPATI ONAL HEALTH & SAFETY ASSOCI ATI ON Petitioner(s)
VERSUS
UNION OF I NDI A & ORS. Respondent ( s)

(Wth office report)

Date: 15/01/2014 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE K. S. RADHAKRI SHNAN
HON BLE MR JUSTICE A K SIKRI
For Petitioner(s) M. Colin Gonsal ves, Sr. Adv.
M. Divya Jyoti, Adv.
Ms. Jyoti Mendiratta, Adv.
For Respondent (s) M. P.P. Ml hotra, ASG
Ms. Kiran Bhardwaj, Adv.
M. N. K Kaushal , Adv.
M. Gaurav Sharnma, Adv.
Ms. Sushnma Suri, Adv.
Ms. Anil Katiyar, Adv.
M. V.K Vernm, Adv.
UPON hearing counsel the Court nmade the foll ow ng
ORDER
Argunent s heard.
O ders reserved.
Liberty is granted to the parties to file their short notes
by 20.01. 2014.
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